
OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS IUDGI-I (HQS): DELHI.

CORRIGENDUIVI

In partial modification of Order 1\To.92289-92339/Admn-II/PF-SIA-IA-]]A/Ret./2025

dated 24.11.2025, the entries related to ‘Date of Birth (DOB)' and ‘Date of Retirement
(DOR)’ at S1. No.13 in respect of Sh. Vinod Kumar shall be read as under:

S1. Narne of the Father's Name L EC Design. DOB DOIRT 7
No. _Qffi_ciaI H * 7 , ____p
13. _Vinoc_iI§umar YudIu'§terLal QZBOZZIO _S]A os.12.19ss is1.'1z.2ozs

Save for the correction noted herein, the rest of the order dat 4.11.2025 stands

as originally issued.

A?‘fi
(Virender Kumar Bans:-11)

Principal District & Sessions judge
(HOS)

f TisHazariCo1.u:ts, Delhi.

No. /Admn-II/PF-SIA&]A/Ret./2D25 Delhi, Dated thez

Copy forwarded for information and necessary action to:

ewes

0/0 all the Principal District & Sessions judges, Delhi/’ New Delhi.
All the DDOs, Accounts Branches, Delhi / New Delhi.
The Litigation & Vigilance Branches, all Districts, Delhi/New Delhi.
F uploading on LAYERS

\ uploading on website: / 7/13/.

(0>\"’\
fir-(Sun1a.n ajan)

. . A ' 'strativeO ' er (Judicial)
Administration Branch - II (HQs)

Tis Hazari Courts, Delhi.


